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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 23nd June, 2026

F. No. RCD-09001/1/2022-Regulatory-FSSAIL.— In exercise of the powers conferred under sub-section (1)
of section 11 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of
India hereby makes the following amendments in the principal notification no. F.No RCD-09001/1/2022-Regulatory-
FSSAI published in the Gazette of India, Extraordinary, Part III, Section 4 vide notification on 9th October, 2025 for
constitution of Central Advisory Committee:-

Under “Research Bodies”, after serial number. 6, the following serial number shall be inserted, namely.-
“6A. Dr. (Ms.) Meenakshi Singh
Scientist-G (Chief Scientist)  .................. Member”
CSIR Headquarters
Anusandhan Bhawan, Rafi Marg
New Delhi — 110001

RAJIT PUNHANI, Chief Executive Officer
[ADVT.-I11/4/Exty./185/2026-27]

Note: The principal notification was published in the Gazette of India, Extraordinary Part III, Section 4, vide
notification no. F. No. RCD-09001/1/2022-Regulatory-FSSAI on 9th October, 2025.
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